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ORDERS OF THE TRIBUNAL

ORDER MNO,18,DATED 19-04-1999, e

Heard shri D.s.Mishra,learned = Jy® °=

counsel for'the petiticner and. Shri B, Pal,

learned senior standing Caunsel appearing

fbr the Respondents,Hearing in the matter is
concluded and orders are reserved,Learned

senior Counsel appearing for the Respondents

files a short note of argument with copy to

other side which may be kept on record,
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